
(c) If not, tHe reasons tbereor? 

niB MINISTER OF ST A TB IN 
T8E DEtpAR"tMtBNT OF AG~ICUL .. 
TUI(E AND COOPERATION (SHIt:! 
YOGB'NDRA MAKWANA,: (8) NOt 
Sir .. 

(b) Does not arise. 

(c) Does not arise 

Supreme Court Direl.tioos to Hsryans 
Goyeromeo t on bonded laboQr 

398. PROF. MADHU DANDA-
VATE : Will the Minister of LABOUR 
be pleased to state: 

(a) whether it is a fact that the Ban-
dhua Mukti Morcha an organisation wor-
king for the liberation of bonded labour 
had tiled a contempt petition in the Sup-
reme Court against the Union Gov~rD
ment and the Haryana Government on 
the ground that 21 directions in the Sup-
reme Court judgement passed In 1983 in 
the case of quarry ~orkers In Haryana 
near Delhi were not complied with; 

(b) if so, whether In response to 
the contempt petition, the Supreme Court 
has given any directions : 

(c) if so, what are the directions; 
and 

(d) the steps Union Government 
have taken to ensure the impJementation 
of Supreme eoures judgement? 

THE MINISTER OF ST ATE OF 
THE MINISTRY OF LABOUR (SHRI 

.. P. A. SANOMA) : (a) Yes. SIr. 

(b) to (d) The matter is sfilJ subju-
dice in Supreme Court and the next date 
of bearina is 19th July, 1986. 

Step s to Increase production or flab 
Stt e4h dar'", Se.eDfll Pia. 

399. sattl SHANTARAM NAllC: 
Will tbe Minister of AGRtCUL TURE be 
pltased to state : 

(a) the steps contemptatea t'o idcrease 
production 6f fish .• ds durilia Setfedth 
Plan Period; and 

(b) tbe special incentives Govern-
ment propose to live tu State Govern-
ments and individuals 7 

THE MINISTER OF STATE IN 
THti DEPARTMENT OF AGRICUL-
TUR'E AND COOPERATION (BItRI 
YOOENDRA MAKWANA): <a> It.is 
planned to complete the establishment of 
forty-nine commercial fish seed farmsl 
hatcheries to Increase tbe fisb seea pro-
ducdOtl during the Sev'etltll Plan periOd in 
the public scctor. Private sector is also 
being encouraged to take up fish seed 
production. 

(b) The Central Government provides 
to tbe State Gov.;rnments and Corpora-
tIons seventy per cent cost of sanctIOned 
projects as loan under Nationa] Fish Seed 
Programme for establishment of commer-
cial fish seed farms!hatcneries. 

Under Inland Fisheries Project with 
World Banks9 s assistance operating in the 
Stales of Bihar, Madbya Pradesh, Orissa, 
Uttar Pradesh and West Bengal se\-cnty 
per cent of sanctioned cost as Joan is pro-
vIded for the establishment of commercial 
FIsh Seed Farms/ba tcbenes. Tbis loan 
credIt has been further extended to private 
entrepreneurs und"er tbe World Bank 
programme. 

Beside this, private sector is given 
extension and incentives for fish seed 
production. 

[TrQn~/at ion} 

Crop losor.bce Sell em e 

400. SHRI RAMSWAROOP RAM: 
Wilt the Minister of AGltlCULTURE be 
pfeaseti to stare : 

(a) the number of small and marainal 
farmers who have been ,"en com"ensa. 
tibllunder the 'Crop Insuradce ~/ 
State-wise; and 



(b) whether in most of the States, 
DO aleney has been appointed so rar for 
the implement81ion of this scheme? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF AGRICUL-
TV E ATION (SHRI 
YOGENDRA MAKW ANA): The num-
ber of srr.al) and marginal .r. rmers who 
received compensation under the Compre-
hensive Crop Insurance Scheme during 
Kbarif, 1985 season was 2 89,370. State-

wise details are given in tbe Statement 
below. 

(b) The General Insurance Corpo-
ration of India (Gle) which is the imple-
menting agency bas set up 24 Crop Insu-
ranCe Cells for servicing all the States and 
Union Territories. The State Govern-
ments and Union Territories :implementing 
the scheme have also set up Crop IDlu-
ranee Funds administered by a Committee 
at the State level for the smooth imple-
mentation of the Scheme. 

Statement 

S. No. Name of the State/U. T . 

1. Andhra Pradesh 

2. Gujarat 

3. Karnataka 

4. Kerala 

s. Madhya Pradesh 

6. Mabarashtra 

7. Orissa 

8. Tamil Nadu 

9. Uttar Pradesh 

10. West Bengal 

11. Pondicherry 

[English] 

Reat-free accommodation to Soper 
Bazar 

401. SHRI HAFIZ MOHD. SJDDIQ 
Wi)) the Minister of URBAN DEVLOP-
MENT be pleased to state: 

(a) wbether rent-free Government 
accommodation is provided for opening 
branch. st9ra to tb' Central Government 

No. of small and marginal 
farmers who .received com-
pensation during kharif, 
1985 season. 

33,587 

80,945 

14,684 

7,358 

4,450 

1,07,917 

1,850 

2,993 

7,288 

28, ]58 

140 

2,89,370 

Emp]oyees Consumer Co-operative Society 
Ltd., New Delhi but the same facility is 
not offered to Super Bazar; and 

(b) if so, the reasons therefor and 
tbe steps taken to earmark rent-free acco-
mmodation for Super Bazar too? 

THE MINISTER OF STATE IN 
THE MINISTRY OF 'URBAN DFVE-
LOPMENT (SHRI DALBIR. SINGH): 
<a> aDd (b) As per tb. present policy of 




